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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 28.01.2026 (WEDNESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) No. 

06/2026 

For Withdrawal 
IA No. 117/2026 

For Condone Delay 

IA No. 118/2026 

For Exemption  

IA No. 119/2026 

 

R Swarup Reddy & 2 

Ors.  

Vs 
MN Pratap Reddy & 3 

Ors. 

Ms. G Jaya Shruthi  

2.  Comp App (AT) (CH) No. 

07/2026 

For Condone Delay 

IA No. 120/2026 

For Withdrawal 

IA No. 121/2026 

For Exemption  

IA No. 122/2026 

 

R Swarup Reddy & 2 

Ors.  

Vs  

MN Pratap Reddy & 3 

Ors. 

Mr. Arun C Mohan  

3.  Comp App (AT) (CH) 

(Ins) No. 621/2025 

For Condone Delay 
IA No. 1724/2025 

Delay in refiling  

IA No. 70/2026 

Sreemanojan Nair 

Director, Torrion Impex 

India Pvt Ltd 
Vs 

Mangomeadows 

Agricultural Pleasure 

Land Pvt Ltd & 2 Ors. 

 

Mr. Pranav Charan Mr. Jolly John R2 

4.  Comp App (AT) (CH) 

(Ins) No. 31/2026 

For Stay 

IA No. 71/2026 

Deputy Commissioner 

of Commercial Taxes, 

(Audit) - 1, Mangalore 

& 3 Ors 

Vs 

Udupi Cochin Shipyard 

Ltd & Anr 

 

Mr. Sandeep Huilgol  

5.  Comp App (AT) (CH) 

(Ins) No. 660/2025 

For Stay 

IA No. 1837/2025 

Noohu Sarfraz 

Suspended Director of 

Fossil Logistics Pvt Ltd 

Vs 

Radhakrishnan 

Dharmarajan 
 

Mr. Anant Merathia  

 

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) 

(Ins) No. 325/2024 

For Urgent Hearing 

IA No. 886/2024 
For Stay 

IA No. 887/2024 

For Exemption 

IA No. 888/2024 

For Direction 

IA No. 934/2024 & 

900/2025 

For Amendment 

IA No. 1563/2025 

 

Ahmed Buhari Erst. 

Director of Coastal 

Energen Pvt Ltd 

Vs 
Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 

 

 

WITH 

Mr. Anant Merathia Mr.T. Ravichandran 

Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan- R2 

& R3 
Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

7.  Comp App (AT) (CH) 

(Ins) No. 328/2024 

For Stay 

IA No. 893/2024 

For Exemption 

IA No. 894/2024 
For Direction 

IA No. 935/2024 

 

Precious Energy 

Holdings Ltd. BV1 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 
Ltd & 4 Ors. 

WITH 

Mr. Vishnu Mohan Mr.T Ravichandran 

Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 
R5/CoC 

8.  Comp App (AT) (CH) 

(Ins) No. 329/2024 

For Stay 

IA No. 895/2024 

For Exemption 

IA No. 896/2024 

For Direction 

IA No. 936/2024 

 

Mutiara Energy 

Holdings 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt. 

Ltd. & 4 Ors 

Mr. Avinash Krishnan 

Ravi 

Mr.T.Ravichandran 

Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

9.  Comp App (AT) (CH) 

(Ins) No. 556/2025 

For Stay 

IA No. 1576/2025 

For Exemption 

IA No. 1577/2025 

Kakanatil Siraj Mather 

Abdul Rahman & Anr. 

Vs 

Sreenivasan PR, 

Liquidator of Greenlace 

Builders & Developers 

Pvt Ltd 
 

Mr. Pradeep Joy Mr. Akhil Suresh 

10.  IA No. 45/2026 
(For Condone Delay) 

In 

Com App (AT) (CH) 

(Ins) No. 16/2026 

For Stay 

IA No. 44/2026 

 

Dharma Tej Kottu 
Suspended Director of 

Hamsa Dairy Pvt Ltd 

Vs 

Ramanathan 

Bhuvaneshwari, IRP of 

Hamsa Diary Pvt Ltd & 

Anr. 

 

Mr. Ashwin Shanbhag Mr. T Ravichandran R1  

11.  Comp App (AT) (CH) 

(Ins) No. 178/2023 

For Stay 

IA No. 577/2023 

For Direction 

IA No. 1275/2024 

Y Shivaram Prasad 

Vs 

S. Dhanapal, 

Liquidator of 

Servalakshmi Paper 

Ltd & 4 Ors. 

 

WITH 

Mr. Pranav V Shankar Mr. AM Ilango- R1 

Mr. B Dhanaraj-R2 

Ms. Abitha Banu-R5 

12.  Comp App (AT) (CH) 

(Ins) No. 180/2023 

For Stay 
IA No. 579/2023 

For Additional Docs. 

IA No. 318/2025 

Indian Overseas Bank 

Vs 

S. Dhanapal Liquidator 
of Servalakshmi Paper 

Ltd & Anr. 

 

WITH 

Mr. ML Ganesh Mr. AM Ilango- R1 

Mr. B Dhanaraj-R2 
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13.  Comp App (AT) (CH) 

(Ins) No. 186/2023 

For Exemption 

IA No. 598 & 599/2023 

For Stay 

IA No. 597/2023 

VMS Industries Limited 

Vs 

S Dhanapal, 

Liquidator of 

Servalakshmi Paper 

Ltd & 3 Ors 

 

Mr. Nakul Mohta Mr. AM Ilango -R1 

Mr. B Dhanaraj-R4 

14.  Comp App (AT) (CH) 

(Ins) No. 307/2024 

For Stay 
IA No. 820/2024 

 

Punjab National Bank 

Vs 

Nagireddy Venkata 
Pratap Reddy & 8 Ors 

Ms. Shweta Dubey Mr. Avinash Krishnan 

Ravi- R1- R8 

15.  Comp App (AT) (CH) 

(Ins) No. 480/2025 

For Exemption 

IA No. 1363/2025 

For Stay 

IA No. 1362/2025 

Ganesan Natarajan 

Vs 

State Bank of India & 

Anr. 

Mr. Raymond Albyness Mr. K Chandrasekaran 

 

For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

16.  TA (AT) No. 185/2021 

(Comp App (AT) (Ins) 

No. 74/2021) 

Bank Of Baroda 

Vs 

Lanco Kondapalli Power 

Ltd. 

 

Ms. Praveena Gautam Mr. Pranava Charan 

17.  Comp App (AT) (CH) 

(Ins) No. 229/2023 

For Stay 

IA No. 746/2023 & 

426/2025 

G. Yoganand 

Suspended Director of 

Manjeera 

Constructions Ltd 

Vs 

Catalyst Trusteeship 

Ltd & 2 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. Sanjay Kishore R1 

Mr. VVSN Raju- R2 

18.  Comp App (AT) (CH) 

(Ins) No. 232/2023 
For Stay 

IA No. 750/2023 & 

428/2025 

G. Yoganand 

Suspended Director of 
Manjeera Retail 

Holdings Pvt. Ltd 

Vs 

Catalyst Trusteeship 

Ltd & 2 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. Sanjay Kishore R1 

Mr. VVSN Raju- R2 

19.  Comp App (AT) (CH) 

(Ins) No. 25/2025 

For Direction 

IA No. 109/2025 

Gajjala Yoganand 

Member of Suspended 

Board of Directors, 

Manjeera Retail 

Holdings Pvt Ltd 

Vs 

Birendra Kumar 

Agarwal,RP of Manjeera 

Retail Holdings Pvt Ltd 

& 4 Ors 

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 R2 

Mr. Sanjay Kishore 

R3 R4 

Mr. Pradeep Joy R5 

20.  Comp App (AT) (CH) 

(Ins) No. 199/2025 
For Stay 

IA No. 563/2025 

For Direction 

IA No. 1187/2025 

 

G Yoganand Promoter 

Director (Suspended), 
Manjeera Retail 

Holdings Pvt Ltd & Anr. 

Vs 

Birendra Kumar 

Agarwal,RP of Manjeera 

Retail Holdings Pvt Ltd 

& 3 Ors 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. VVSN Raju- R1 

Mr. Pradeep Joy- R2 
Mr. Palash Taing- R3 
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21.  Comp App (AT) (CH) 

(Ins) No. 200/2025 

For Stay 

IA No. 565/2025 

For Direction 

IA No. 1186/2025 

Gajjala Yoganand 

Promoter Director 

(Suspended) Manjeera 

Constructions Ltd & 

Anr 

Vs 

Birendra Kumar 
Agarwal,RP of Manjeera 

Construction Ltd 

& 3 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. VVSN Raju- R1 

Mr. Palash Taing- R3 

22.  Comp App (AT) (CH) 

(Ins) No. 217/2025 

For Stay 

IA No. 601/2025 

For Direction 

IA No. 1112/2025 

G. Yoganand 

Vs 

Catalyst Trusteeship 

Ltd 

Mr. Adarsh 

Subramaniam 

Mr. Palash Taing 

23.  Comp App (AT) (CH) 

(Ins) No. 52/2024 

For Stay 

IA No. 153/2024 

Sankalp Recreation Pvt 

Ltd in Consortium with 

Globe Ecologistics Pvt 

Ltd 

Vs 

Radhakrishnan 

Dharmarajan, RP of 

Appu Hotels Ltd & 2 

Ors 
WITH 

Mr. Abhishek 

Jenasenan 

Mr. T Ravichandran 

Mr. K Surendar R2 

Mr. T Sundar Rajan R3 

24.  Comp App (AT) (CH) 
(Ins) No. 458/2023 

For Stay 

IA No.1432/2023 

For Interim Injunction 

IA No. 1252/2024 

For Direction 

IA No. 1253 & 

1254/2024 

MK Rajagopalan, 
Resolution Applicant 

Vs 

Radhakrishnan 

Dharmarajan, RP of 

Appu Hotels Ltd & 2 

Ors 

Mr. SK Harinarayanan Mr.T Ravichandran 
Mr. K Surendar R2 

Mr. T Sundar Rajan R3 

25.  Comp App (AT) (CH) 

(Ins) No. 91/2024 

To dispense with 

IA No. 257/2024 

Govt. of Tamil Nadu, 

Commercial Tax and 

Registration Dept. Rep 

by Assistant 

Commissioner (ST) 

Vs 

Gopalasamy Ganesh 

Babu, RP of Vasan 
Medical Center Pvt Ltd 

& Anr 

Mr. B Vijay  

26.  Comp App (AT) (CH) 
(Ins) No. 465/2024 

Pixtronic Global 
Technologies Pvt Ltd 

Vs 

MS Viswanathan 

Liquidator of Gemini 

Communication Ltd 

Mr. G Kalyan Jhabakh Mr. V Manivannan 

27.  Comp App (AT) (CH) No. 

13/2025 

For Stay 

IA No. 174/2025 

Vision Broadband 

Services Pvt Ltd & Anr. 

Vs 

SY Sri Kumar 

Vision Broadband 

Services Pvt Ltd 

Mr. K Manivannan  

28.  Comp App (AT) (CH) 

(Ins) No. 88/2025 

H Kishen, Erstwhile 

Promoter & Suspended 

Managing Director, 

Fenoplast Ltd. & Anr. 

Vs 

G Kalpana, RP of Feno 

Plast Ltd. & 3 Ors. 
WITH 

Ms. Madhavilatha 

Lokireddy 

Mr. Ravi Rajagopalan 

R1 

Mr. ML Ganesh- R2 

Mr. NP Vijaykumar- R3 
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29.  Comp App (AT) (CH) 

(Ins) No. 90/2025 

For Exemption 

IA No. 253/2025 

For Stay 

IA No. 254 & 

1552/2025 

H Kishen, Erstwhile 

Promoter & Suspended 

Managing Director, 

Fenoplast Ltd. & Anr. 

Vs 

G Kalpana, RP of Feno 

Plast Ltd. & 3 Ors. 
WITH 

Ms. Madhavilatha 

Lokireddy 

Mr. Ravi Rajagopalan 

R1 

Mr. ML Ganesh- R2 

Mr. NP Vijaykumar- R3 

30.  Comp App (AT) (CH) 

(Ins) No. 114/2025 
For Stay 

IA No. 320/2025 

H Kishen, Erstwhile 

Promoter & Suspended 
Managing Director of 

Fenoplast Ltd & Anr 

Vs 

G. Kalpana, RP of 

Fenoplast Ltd & Anr 

 

Ms. Madhavilatha 

Lokireddy 

Mr. Ravi Rajagopalan 

R1 
Mr. ML Ganesh- R2 

31.  Comp App (AT) (CH) No. 

102/2025 

For Stay 

IA No. 1114/2025 

Dhanalakshmi 

Srinivasan Builders & 

Housing Pvt Ltd 

Vs 

Chhapra-Hajipur 

Expressways Ltd & 10 

Ors 

 

Mr. Abhishek 

Jenasenan 

Ms. Geeta Battula R1 

Mr. Kaushik 

Narayanan R2 

Ms. S Indumathi 

R5-R7 

32.  Comp App (AT) (CH) 

No. 122/2025 

Krishnan Narayanan 

Vs 

Earth Stein Pvt Ltd & 

2 Ors 
 

Mr. M Dinesh  

33.  Comp App (AT) (CH) No. 

134/2025 
Interim Injunction 

IA No. 1479/2025 

Vedre Vajender Rao 

Vs 
Speed Projects and 

Infrastructure Pvt Ltd 

& 10 Ors 

 

Mr. TK Bhaskar Mr. Jerin Asher Sojan 

R10 

34.  Comp App (AT) (CH) 

(Ins) No. 159/2025 

For Direction 

IA No. 433/2025 

Pratik Mehta & 3 Ors 

Vs 

Kondisetty Kumar 

Dushyantha, 

Liquidator of Unishire 

Housing LLP & 2 Ors 

 

Mr. Adith Narayan 

Vijayaraghavan 

Mr. Chandramouli 

Prabhakar R1 

35.  Comp App (AT) (CH) 

(Ins) No. 262/2025 

For Directions 

IA No. 744/2025 

Aadarsh Surana 

Suspended Director 

and Prospective 

Resolution Appellant of 

Amar Prakaash 

Developers Pvt Ltd 

Vs 
JM Financial Credit 

Solution Pvt Ltd & 2 

Ors 

 

Mr. Pawan Jhabakh Mr. Chethan Sagar R1 

Mr. R Sivaraman R2 

36.  Comp App (AT) (CH) 

(Ins) No. 349/2025 

For Additional Docs 

IA No. 1043/2025 

 

Anurada Chemicals 

Vs 

Synaptics Labs Pvt Ltd 

Mr. Y Suryanarayana  

37.  Comp App (AT) (CH) 

(Ins) No. 411/2025 

For Stay 

IA No. 1170/2025 

Jasbir Kaur 

Vs 

Chandrasekhar 

Sagutoor, RP of Vimala 

Joseph Raj & Anr. 

 

Mr. S Gokul Mr.S Sathiyanarayanan 
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38.  Comp App (AT) (CH) 

(Ins) No. 521/2025 

For Stay 

IA No. 1469/2025 

Ramkumar Reddy Satty 

Managing Director of 

T& R Auto Pvt Ltd 

Vs 

Kotak Mahindra Bank 

Ltd & 2 Ors. 

 

Dr. KV Srinivas Mr. Akshay Goel R1 

Mr. Peri Rama Krishna 

R2 

39.  Comp App (AT) (CH) 

(Ins) No. 609/2025 

For Stay 
IA No. 1696/2025 

Dinesh Kothari 

Suspended Director, 

JKS The Banyaan Pvt 
Ltd & 2 Ors 

Vs 

Rajalakshmi 

Vardarajan, Liquidator 

of JKS The Banyaan 

Pvt Ltd 

 

Mr. K Pawan Jhabakh  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

40.  TA (AT) No. 182/2021 

(Comp App (AT) No. 

211/2020 

For Exemption 

IA No. 2672/2020 
For Stay 

IA No. 2673/2020) 

For Direction 

IA No. 209, 210, 211 & 

212/2023 

 

N. Gunasekar 

Vs 

Global Finsol Pvt. Ltd 

& 14 Ors. 

Mr. SS Rajesh Ms. Pearl Mathijia 

R1- R4, R10 R12 

Mr. T Natrajan- R6 

Mr. Vikramaditya 

SinghR8 

41.  TA (AT) No. 205/2021 

(Comp App (AT) (Ins) 

No. 1228/2019 

For Stay 

IA No. 3570/2019 

 

POSCO International 

Corporation 

Vs 

Mohana Cotton 

Ginning Pvt Ltd 

Ms. Anusha Peri Mr. Kumar Mihir 

42.  TA (AT) No. 184/2021 

(Comp App (AT) (Ins) 

No. 210/2020 

For Stay 

IA No. 550/2020) 

 

Rakesh P Sheth 

Vs 

Indus Cityscapes and 

Constructions Pvt. Ltd 

Mr. Udian Sharma Mr. B Arvind Srevatsa 

43.  Comp App (AT) (CH) 

No. 90/2022 

For Stay 
IA No. 778/2022 

V Subramanian & Anr. 

Vs 

Jegatheesan 
Muthurajan & 9 Ors 

 

 

 

 

 

 

WITH 

Mr. Ramaswamy 

Meyappan 

Ms. Anisha 

Chandrakumar-R1, R3 

Mr. Rohan 
Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh R4, R5 

Ms. Johnsy Greta R7 

Mr. Kingsly Solomon J 

R8 

Ms. K. Subbu Ranga 

Bharathi-R9 

Ms. S Elambharathi 

R10 
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44.  Comp App (AT) (CH) 

No. 91/2022 

For Urgent Hearing 

IA No. 785/2022 

For Stay 

IA No. 786/2022 

Vaikundarajan Suba 

Saranya 

Vs 

Jegatheesan 

Muthurajan & 10 Ors. 

 

 
 

 

WITH 

Ms. K. Subbu Ranga 

Bharathi 

Ms. Anisha 

Chandrakumar-R1, R3 

Mr. Rohan 

Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh R4, R5 

Ms. Johnsy Greta R7 
Mr. Kingsly Solomon J 

R9 

Ms. S Elambharathi 

R11 

 

45.  Comp App (AT) (CH) 

No.92/2022 

For Urgent Hearing 

IA No. 788/2022 

To dispense with 

IA No. 789/2022 

For Stay 

IA No. 787/2022 

S Vaikundarajan 

Vs 

Jagatheesan 

Muthurajan & 10 Ors 

 

 

 

 

 

 

WITH 

Ms.Johnsy Greeta Ms. Anisha 

Chandrakumar-R1, R3 

Mr. Rohan 

Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh R4, R5 

Ms. Johnsy Greta-R7 

Mr. Kingsly Solomon 

JR8 

Ms. K. Subbu Ranga 

Bharathi-R10 

Ms. S Elambharathi 
R11 

 

46.  Comp App (AT) (CH) 

No.93/2022 

For Stay 

IA No. 790/2022 

For Urgent Hearing 

IA No. 791/2022 

Vaikundarajan 

Velmurugan 

Vs 

Jagatheesan 

Muthurajan & 10 Ors 

 

 

 

WITH 

Mr. J Kingsly Solomon Ms. Anisha 

Chandrakumar-R1, R3 

Mr. Rohan 

Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh R4, R5 

Ms. Johnsy Greta-R7 

Ms. K. Subbu Ranga 

Bharathi-R10 

Ms. S Elambharathi 

R11 

 

47.  Comp App (AT) (CH) 

No. 94/2022 

For Stay 

IA No. 792 & 794/2022 
For Urgent Hearing 

IA No. 793 & 795/2022 

Sumana Balasamy 

Kamaraj 

Vs 

Jegatheesan 
Muthurajan & 10 Ors 

Ms. S. Elambharathi Ms. Anisha 

Chandrakumar-R1, R3 

Mr. Rohan 

Rajasekaran - R2 
Mr. Raj Kumar 

Jhabakh R4, R5 

Ms. Johnsy Greta R7 

Mr. Kingsly Solomon J 

R9 

Ms. K. Subbu Ranga 

Bharathi- R11 

 

48.  Comp App (AT) (CH) 

(Ins) No. 106/2022 

G Sreevidhya 

Vs 

Karismaa Foundations 

Pvt Ltd 

 

Mr. R Parthasarathy Mr. Udian Sharma 

49.  Comp App (AT) (CH) 

(Ins) No. 221/2022 

Komal Varma 

Vs 

Dakshin Constructions 

Pvt Ltd 

 

Mr. Krishna Ravindran Surana & Surana 

50.  Comp App (AT) (CH) 

(Ins) No. 310/2022 

For Stay 
IA No. 650/2022 

Maharashtra Seamless 

Ltd 

Vs 
V. Venkatachalam, RP 

of United Seamless 

Tubulaar Pvt Ltd & 9 

Ors 

Mr. Thriyambak J 

Kannan 

Mr. Y Suryanarayana R1 

Mr. Vinod Kumar R3, R7 

Mr.VV Sivakumar R5 R6 
Mr. Vinod Kumar R7 
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51.  Comp App (AT) (CH) 

No. 49/2023 

V. Ramachandran 

Vs 

The Registrar of 

Companies,Coimbatore 

& Anr 

 

Mr. R Vidhyashankar Mr. Avinash Krishnan 

Ravi- R1 

52.  Comp App (AT) (CH) 

(Ins) No. 347/2023 

For Exemption 

IA No. 1059 & 
1060/2023 

For Stay 

IA No. 1056/2023 

 

Howden Axial Fans AB 

Vs 

BGR Boilers Pvt Ltd 

Mr. Ajay Bhargava Mr. CP Prasanth Gopal 

53.  Comp App (AT) (CH) 

(Ins) No. 46/2024 

For Stay 

IA No. 142/2024 

Tamilnad Mercantile 

Bank 

Vs 

Indian Overseas Bank 

& Anr. 

 

Mr.AG Sathyanarayana Mr.ML Ganesh-R1 

Mr. S Sathiyanrayanan 

R2 
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3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 
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11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 

 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 
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